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SI.
No.

Name of the Bank Capital 
As on

Deposits
31.3.1996

1994

Profit/Losses

1995 1996

(1 ) (2 ) (3) (4) (5) (6 ) (7)

24. Vysya Bank Ltd., Bangalore (Karnataka) 9.97 4308.77 30.84 101.28 105.11

25. Sikkim Bank Ltd., Gangtok (Sikkim) 2.99 15.41 — 0.0 2 0.28

26. Ganesh Bank of Kurundwad Ltd., 

Kurundwad (Maharashtra) 0.03 48.34 0.15 0 .1 2 0.11

27. UTI Bank Ltd., Ahmedabad (Gujarat) * • — 5.98 *

28. Indus Ind. Bank Ltd., Pune (Maharashtra) * * — 21.83 *

29. ICICI Banking Corporation Ltd., 

Baroda (Gujarat) 150.00 727.95 _ 1.98 16.51

30. Global Trust Bank Ltd., 

Secunderabad (AP) 184.08 1324.30 _ 14.17 40.36

31. HDFC Bank Ltd., Mumbai (Maharashtra) 2 0 0 .0 0 685.78 — 0.80 20.28

32. Centurian Bank Ltd., Panjim (Goa) 101.25 215.27 — 1.01 9.64

33. Bank of Punjab Ltd., Chandigarh (Punjab) 105.00 278.29 — 0 .1 2 13.36

34. Times Bank Ltd., Faridabad (Haryana) 108.00 355.72 — 1.87 7.61

35. IDBI Bank Ltd., Indore (M.P.) 10 0.00 12.31 — 0.03 0.93

36. Development & Credit Bank Ltd., 

Mumbai (Maharasrhtra) 16.56 688.50 _ _ 21.38

37. The Bari Doab Bank Ltd., 

Hoshiarpur ( Punjab)
* * * * *

* Balance Sheet not received.

Modernisation of Tea Auction Centre at Guwahati
3685. DR. PRABIN CHANDRA SARMA : Will the 

Minister of COMMERCE be pleased to state :

(a) whether the Government propose to modernise 
the Tea Auction Centre at Guwahati to attract more 

business; and

(b) if so, the details thereof and if not, the reasons 
therefor?

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMERCE (SHRI BOLLA BULLI RAMAIAH) : (a) and
(b) Modernisation of the tea auction centre at Guwahati 
is a continu ing process. Auction hall of the Guwahati 
Tea Auction Centre has been modernised and fully air 
c o n d itio n e d  in S ep tem ber, 1995. A lso, S ta tis tica l 
D e pa rtm e n t of the  A uction  C entre  has been fu lly  
computerised in April, 1996 to provide services to both

buyers and sellers.

Clearing of Direct Investment Proposals
3686. SHRI E. AHAM ED : W ill the M in is te r of 

INDUSTRY be pleased to state :

(a) whether the Union Government has cleared 44 
foreign direct investment proposals involving and invest­
ment of more than Rs. 900 crore recently;

(b) if so, the details thereof; and

(c) the names of the leading foreign companies and 
areas of their investment?

THE MINISTER OF INDUSTRY (SHRI MURASOLI 
MARAN) : (a) to (c) Yes, Sir. The details of such pro­
posals viz. Name and country of foreign collaborator, 
equity investment involved, item of manufacture/activity 
are published by the Indian Investm ent Centre as a


